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MINISTRY OF COMMUNICATIONS
(Department of Telecommunications)
NOTIFICATION
New Delhi, the 25th November, 2025

G.S.R. 863(E).— In exercise of the powers conferred by clause (v) of sub-section (2) of section 56
of the Telecommunications Act, 2023 (44 of 2023), the Central Government hereby rescinds the notification
of the Government of India, in the Ministry of Communications, Department of Telecommunications, dated
the 22" October, 2025 published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section (i),
vide number G.S.R.796(E), dated the 29" October, 2025, except as respects things done or omitted to be done
before such rescission.

2. This notification shall come into force on the date of its publication in the Official Gazette.

[F. No. R-11014/03/2025-NT]
DEVENDRA KUMAR RAL, Jt. Secy.
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